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system of medicine are more useful
there?

Rajkumari Amrit Kaur: Sir, I have
no statistics about systems of medi-
cine other than the modern system of
medicine, and what are the results
according to those treatments. I can
say without doubt that the treatment
for cholera according to the modern
_system of medicine definitely prevents
.the spread of cholera whenever there
is an epidemic.

Shri 8. C. Samanta: May I know
whether the W.H.O., after their statis-
tical study of cholera epidemics in the
world, has offered any help to these
.places where the epidemics occurred
in increasing numbers?

Rajkumari Amrit Kaur: Sir, W.HO.
cammot offer help in this direction be-
cause we are perfectly well aware of
what to do when epidemics occur. But,
the W.H.O. has appointed an _expert
Study Group for cholera which is
—carrying on work in collaboration with
the Government of India and the
.Indian Council of Medical Research.

Shri S. C. Samanta: Has the atten-
tion of the Government of West Bengal
deen drawn to these facts by the
.Central Government, to take special
care of these places?

Rajkumari Amrit Kaur: Yes, Sir. A
report is in their possession.

Shri Nanadas: May 1 know whether
-the Central Government have given
.any instructions to the State Govern-
‘ments to take effective steps to prevent
threse diseases in deltaic areas: and, if
.so0, what are the reactions of the State

Governments?

Rajkumari Amrit Kaur: The State
.Governments are in possession of what
_knowledge the Central Government
has. Very great attention to environ-
ment and sanitation alone will pro-
.vide a permanent measure for ‘the
control of cholera and the State Gov-
.ernments are aware of this.

AIR FARE FROM DELHI TO BANGALORE

+1581, Shri S. V. Ramaswamy: (a)
‘Wm"the Minister of Communications
be pleased to state whether the

distance by plane from Delhi
Basngalore via Hyderabad ils)e shortiz'>

4han the distance from 1hi
‘Madras?

(v) Is the fare to Bangalore higher
4han that to Madras?

(¢) It so, why?

The Dﬁy Minister of Communi-
gﬂou ( Raj Bahadur): (a) Yes,
Sir.
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(b) Yes, Sir.

(c) Fares are fixed by the Company
on the basis of various economic fac-
tors. Maximum and . minimum limits
of fares are prescribed by the Air
Transport Licensing Board. Rates not
falling within these limits have to be
specifically justified ‘to the Air Trans-
port Licensing Board.

The service between Delhi-Bangalore
is not direct. In constructing fare for
Delhi-Bangalore, the fares for the com-
gonent sectors, namely, Delhi-Hydera-

ad and Hyderabad-Bangalore, are to
be taken into consideration. Consi-
derations governing fares for the two
component sectors naturally ditfer.

Shri 8. V. Ramaswamy: What is the
difference in fare, Sir?

Shri Raj Bahadur: It is Rs. 217 for
the Delhi-Hyderabad-Bangalore route
and Rs. 191 for the Delhi Madras
direct service.

Mr. Speaker: Is it worth while to
pursue this question when the Air
Corporations Bill is there? ‘

Shri 8. V. Ramaswamy: Is the Gov-
ernment aware that the Delhi-Banga-
lore route brings Salem and Coimba-
tore nearer......... ?

Mr. Speaker: When the Air Corpora-
tion Bill is going to Le taken up
shortly, it woeuld be the duty of the
Government to decide these things. I
do not think we need go into all these
details now. We will have ample
opportunities to discuss these later on.

SALTANPUR-JAFRABAD RAILWAY LINE

*1582. Shri Ganpati Ram: Wi
évtlutﬁster of Railways be pleagled“:g
ate:

(a) whether survey of Salta -
gi\ettt:gad Railway llineyhu been nc%:’r.

(b) if so. the expenditure incurred
so far on the survey programme;

(c) whether the rec
AL onstruction work

(d) if so, the progress made so far;
and

(e) the strength of staff i
the survey of the same? sagaged. in

The Parliamentary Secretary
Minister of Raﬂwa’;'s and Tn:s»?ri
(Shri Shahnawaz Khan): (a) Yes.

(b) Rs. 18,000 approximately.
(c) Not yet. Preliminary arrange-

mentg such as collection f
are in hand. o ma !
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(d) Does not arise.

(e) One Inspector of works and
four Assistant Inspectors with the
usual complement of Khalasis and
Class IV staff. "

Shri Ganpatf Ram: May I know how
longkg)t will take to complete the survey
work?

Shri Shahnawaz Khan: The survey
. work has almost been completed.

Shri Ganpati Ram: May I know
whether there is any time limit to
complete the reconstruction work of
the line for the full operation of the
transport serviceg?

Shri Shahnawaz Khan: Although no
time limit has been fixed, we have
allotted very substantial sums of
money and we hope that by the end
of this year we shall have made very
substantjal progress.

Pandit D. N. Tiwary: May I know,
Sir, whether Government has any
definite plan on an all-India basis or
is it done otherwise? .

The Deputy Minister of Railways
and Traanspert (Shri Alagesan): It is

done on a planned basis, Sir.
LADY HARDINGE MEDICAL COLLEGE

*1571. Sardar A. S. Saigal (on behalf
of Shri Jangde): Will the Minister of
Health be pleased to state:

(a) whether it is a fact that out of
the 40 seats fllled every year in the
Lady Hardinge Medical College, New
Delhi, no seat is reserved for persons
belonging to Scheduled Castes; and

(b) if so, whether Government pro-
pose to reserve seate to Ssheduled
Castes candidates in the Lady Ilar-
dinge Medical College also?

The Minister of Health (Rajkumari
Amrit Kaur): (a) Although no speci-
fic reservation of seats for Scheduled
Castes students has been made the
Selection Committee, while making
selections, gives due consideration to
such applicants.

(b) The Governing Body of the Lady
Hardinge Medical College and Hospital
will be asked to consider the question
of making such a reservation at the
College at its next meeting.

W@ Qo QHo WET® : 4T H
AT aFal g fF g dxr & W AR
¥ foq fird) off frzgee e F$d3z
w qrETE Ay § ?
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LrogRrdt s €1 & & 7 qiw
CAEE AR AW GHT AT &
7 aga w0 fagges w1 *Y ogfea)
¥ qTare qut § | ar qg & e gw
qgT 9T adY sufegt a4t awdY e
fomw sfge & g amw S aw
o™ wg | *fex xgt aw gwd
fregre s ) wwfear afl gw
areft | 7 A0 yiews &

WITTT Qo UHo WEOW: ®T
ydar T gwar g fe fom ww
fasare wez ¥ sxfegt o o I
& g9 uF g famam € o A
N wfreew gad 9T SMET gy § 9w
qT q ST WY |

ToRATR wME W oA T
age qfews § wiife o gaw 238
wror 7ff ar A g S wr oft
w3 @i

st dto gwo TrerWYw : Wt Wt
W W & e wrfeit F Prager
wrez & soew & foy fordaT:
fear T g 7 '
Mr. Speaker: This question is much*

wider than the scope of the original”
question.

St dto gwo TeEW: ReyR-uR-
# faggee wiez & fOPzw * fonft
afwrat srar & 7

tlmiﬁmm:#zq LLi
mmw{‘r‘?m g1 ¥ qar
FET AT Y FAST ARATE |

Kumari Annie ?h.lcuene: May Ii
know, Sir. why In this institution,

when qualified Indian hands are avail-
able. an American expert was engaged? °





